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N IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
> PRINCIPAL BENCH
= NEW DELHI,

0.M.No.155/96 | Date of decision 24-1-1996

Meh. No,149/96 ‘ S

Hen'ble 3hri N,V.Krishnan, Acting Chairmnan

Hon'ble Smt.Lakshmi Swaminathan, Membar (J)

1.3hri Amitabh Ghai, .
s/o Lt.Sh,Yogender Lal Ghal,
L—48/73 Pkt, 13, Janakpuri,
New Delhl.

2.5h, Budh Prakash,
s/o Lt.Shri lealal
O- Isc/98 sJMadangir, Neu Delhi,

3.5h,Rajesh Kumar Arora,
s/o Sh,0.P.Arora,

., I1=214 Sarojlnl Nagar,.

' Neuy Delhl
. . 4, 3h.Manoj Bhatia,
Y S/O Sh B. S. Bhatla,

UU-47, Vishakha Znclave,

Pitampura, Delhi,
: ' . Applicants
_{By Advocate ¢ None ) :

Us,
Staff Szlection Commission
through its Chairman,
Block No,12, CGO Complex,
Lodhi Road, New O=elhi, A
. eee Rospondant

A . (By Advocate None ) '
\\M . | 0 RDE R (ORAL )

(Hon'ble Shri N.Y, Krishnan, Acting Chairman. )

Neithar the applicépt No.1 nor ﬁheiaﬁolicant Mé.Z
in respect of whom the application is to be considersd is )
pfesenﬁ today thpugh called tuwice. They were reqpired to
file an aF%idévit in respect of avarments mads by them,

\

Since none is present, we dismniss this application in

QBFault.
(Smt Lakshml Suarlnafhan) “(NLV, Krishhan )
Member (J) - Acting Chairman
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